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SHRI G. KISHAN REDDY: Sir, | move:
That the Bill be passed.

The question was put and the motion was adopted.

SPECIAL MENTIONS

MR. CHAIRMAN: Now, we shall take up the Special Mentions. Shrimati Wansuk
Syiem. wil wifq §91¢ <& | 9w spHor wem 7, whifa @ wx |

Concern over implementation of the Pradhan Mantri Awas Yojana
in the North Eastern States

SHRIMATI WANSUK SYIEM (Meghalaya): Sir, in its earlier term, the NDA
Government had launched many ambitious projects for the upliftment of the poor and
needy including the Pradhan Mantri Awas Yojana launched on June 25, 2015 with
the target of building 50 million housing units by 2022. Closer to the centre of power,
most of the Northern States and the mainstream States benefitted from the scheme,
with more awareness of the modalities of the scheme. The guidelines for the Pradhan
Mantri Awas Yojana, since its launch in June, 2015, went through at least a dozen
amendments over a period of one year. The then Ministry of Housing and Urban
Poverty Alleviation, now re-christened Housing and Urban Affairs, estimated that the
Government needs to build 2.85 million housing unit a year (7,828 each day). Against
1.34 million houses approved till December 31, 2018, only the work on 1,52,000 houses
has started. Out of 3596 cities covered by PMAY, only 1700 cities (less than half)
have received approval. The Centrally-administered Territories and North-Eastern States
have not received a single approval till date under the PMAY. The progress of the
Pradhan Mantri Awas Yojana (Gramin) which is a repackaged version of the earlier
Indira Awas Yojana, is also lagging behind in execution. In 2015-16, against a target
of 4.3 million units under the PMAY (Gramin), only 1.1 million units could be built.
Under the Indira Awas Yojana during the two year period 2013-15, 3.48 million units
were constructed. Now, the trend has slowed down under the PMAY (Gramin). | urge
the Centre that all the North-Eastern States including Meghalaya are given their due
share both in PMAY (Urban) and PMAY (Gramin) in equitable allocation of Centrally-

sponsored projects.
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SHRI RIPUN BORA (Assam): Sir, | associate myself with the Special Mention
made by the hon. Member.

Demand to increase the number of beds in AIIMS for kidney patients
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Demand for inclusion of tribal languages Ho, Mundari and
Bhumij of Odisha in the VIII Schedule

DR. SASMIT PATRA (Odisha): Sir, there is a huge need for including three major
tribal languages - Ho, Mundari and Bhumij - in the Eighth Schedule of the Constitution.
Language is extremely important as an ethnic identity. With a Scheduled Tribe
population of over 22.85 per cent, Odisha is home to 62 tribal communities, including
13 Particularly Vulnerable Tribal Groups (PVTG). Inclusion of Ho, Mundari and Bhumij
languages will go a long way in fulfilling the long-standing demands and aspirations



